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(c) whether Government are also
aware that such owners get advance
intimations of raids being conducted by
concerned authorities in this regard; and

(d) the steps planned to be taken by
Government to remove such
encroachments and identify the officials
who are acting in colusion with them?

THE MINISTER OF SURFACE
TRANSPORT AND THE MINISTER
OF  URBAN AFFAIRS AND
EMPLOYMENT (SHRI T.G.
VENKATRAMAN) (a) Yes, Sir.

(b) to (d) The information is being
collected and will be laid on the Table of
the Sabha.

Sanitation in R.K. Puram

594. SHRI V. KISHORE CHANDRA
S. DEO: Will the Minister of URBAN
AFFAIRS & EMPLOYMENT be
pleased to state:

(a) whether Government are aware of
thc pathetic and inhuman condition of
sanit-tion in Government colony of
Sector-XI1, R.K. Puram especially inside
and in front of the CGHS Dispensary;

(b) if so, the reasons due to which
MCD/CPWD and concerned authorities
have ncglected their work in this area for
the last so many years; and

(c) the steps being taken by
Government in this regard, considering
the recent announcements being made by
Prime Minister and Chief Minister of
Delhi while launching cleaniness drive in
the city?

THE MINISTER OF SURFACE
TRANSPORT AND THE MINISTER
OF URBAN AFFAIRS AND
EMPLOYMENT (SHRI T.G.
VENKATRAMAN) (a) to (c) MCD has
reported that special attention has
alrcady been given to cleaniness in
Government colony, Sector-XII, R.K.
Puram. Sanitation drive is still going on.
Arca under CGHS dispensary has been
cleancd and sanitation drive is being
continucd.
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Committee to Examine Problems of
Housing Sector

595. SHRIMATI BASANTI] SARMA:
Will the Minister of URBAN AFFAIRS
AND EMPLOYMENT be pleased to
state:

(a) whether it is a fact that
Government have set up a Committee to
go into the problems of housing sector in
the country; and

(b) if so, the terms of reference of the
Committee?

THE MINISTER OF SURFACE
TRANSPORT AND THE MINISTER
OF URBAN AFFAIRS AND
EMPLOYMENT (SHRI T.G.
VENKATRAMAN) (a) Yes, Sir. A
committee has been constituted in the
Ministry of Urban Affairs & Employment
10 follow up the recommendations of the
Government-Industry Meet on Housing,
Real Estate and construction sectors held
in October, 1997.

{b) The terms of reference of the
Commitice are:—

(i) To foilow-up the recommendations
of the Government-Industrics Meet
for their time bound
implementation.

(ii) To consider and suggest short tcrm
and long terms mcasurcs required
to give a boost to housing, real
estate and construction scctors.

Shifting of Offices out of Delhi

596. CHAUDHARY HARMOHAN
SINGH YADAYV: Will the Minister of
URBAN AFFAIRS & EMPLOYMENT
be pleased to state:

(a) whether pressure of population and
vehicles in Dethi is on increase and the
mcasurcs taken in this regard have been
proved futile;

(b) if so, whether a decision was taken
to shift the offices of some undertakings
and some other offices in Delhi to
somcwhere clsc and many of them have
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not shifted their offices and no action can
be taken against them;

(c) what further efforts have been
made to abate the pressure of population
in Declhi; and

(d) what efforts have so far been made
in this direction?

THE MINISTER OF SURFACE
TRANSPORT AND THE MINISTER
OF URBAN AFFAIRS AND
EMPLOYMENT (SHRI T.G.
VENKATRAMAN) (a) Yes, Sir.

(b) 24 Public Sector Undertakings and
15 other Government Offices have been
identified for being shifted out of Delhi
as onc of thc mcasurcs for decongesting
Declhi. Out of these, 3 Government
offices and 4 PSUs have already moved
out of Dclhi. One PSU is in the proccss
of shifting out and two PSUs have becen
allowed to remain in Delhi.

(¢} and (d) In view of the problems
caused in® Delhi by the unprecedented
growth of population and consequent
overburdened  civic  services, N.C.R.
Planning Board formulated Regional Plan
2001 for N.C.R. which aims ar:

(i) reducing the pressure of population
in Delhi; and

(i) attaining a balanced and
harmonised development of NCR.

The 3 policy zones identified to
implement the plan are:—

(i) National Capital Territory of
Dclhi for restricted growth;

(ii) D.M.A. for moderate growth and

(iti) The rest of N.C.R. for induced
growth,
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Loans to sct up Clinics, Nursing Homes
and Laboratories in citics

598. SHRI GOVINDRAM MIRI: Wil
the Minister of URBAN AFFAIRS &
EMPLOYMENT be plcased to statc:

(a) whether Government have
provided for loans and allied assistance to
medical and dental graduates to sct up
clinics, nursing  homes/aboratorics  in
citics;

(b) if so, the details thercof;

{c) what arc the conditions subject to
which these arc provided; and

(d) the dctails of such assistance
cxtended to medical and dental graduates
during cach of the three preceding years?

THE MINISTER OF SURFACE
TRANSPORT AND THE MINISTER
OF URBAN AFFAIRS AND
EMPLOYMENT (SHRI T.G.
VENKATRAMAN) (a) No, Sir. This
Ministry is implementing three Centrally
Sponsored  Schemes  namely  Nehru
Rozgar Yojana (NRY), Urban Basic
Services of the Poor (UBSP) and Prime
Minister’s  Integrated  Urban  Poverty



